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To,

The Registrar General,

Hon’ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Submission of Compliance report of order dated 05.08.2019 passed by
Hon’ble NGT, New Delhi in O.A. no. 511/2019 Akriti Pandey Vs. State of
Uttar Pradesh.

Sir,

Kindly refer the subject mentioned above. Compliance report of order dated
05.08.2019 passed by Hon’ble NGT, New Delhi in OA no. 511/2019 regarding ill-legal
construction in the high flood level of Varuna river is enclosed herewith for your kind
perusal and further necessary action.

Sincerely Yours,
Enclosures: As above
)
(S.B. Singh)
Chief Environmental Officer
Circle-6
Copy to:
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida
District-GB Nagar, 201301 for information and further neces&sjl}action.
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Compliance report of order dated 05.08.2019 passed by Hon’ble NGT, New Delhi in
O.A. no. 511/2019 Akriti Pandey Vs. State of Uttar Pradesh:

The relevant portion of the Hon’ble NGT, New Delhi order in OA no.
511/2019 dated 05.08.2019 is as follows:-

“Grievance in this letter, which has been treated as an application, is
against illegal construction in the flood plain of river Varuna in District
Varanasi.

Let the State Pollution Control Board (SPCB) and the District Magistrate,
Varanashi look into the matter, take appropriate action in accordance with law
and furnish a joint factual and action taken report in the matter within one
month by e-mail at judicialngt@gov.in. The nodal agency will be the SPCB for
coordination and compliance.....”

1. That in compliance of order dated 05-08-2019, a request letter was sent to
District Magistrate, Varanasi for joint inspection regarding complaint of
Akriti Pandey Vs. State of Uttar Pradesh. The copy of the said letter is
Annexed as Annxure-01.

2. That the Regional Officer, Uttar Pradesh Pollution Control Board, Varanasi
requested Additional District Magistrate, Varanasi for nominating a
competent revenue officer for site inspection. The copy of the said letter is
Annexed as Annxure-02.

3. That in compliance of order dated 05-08-2019, joint inspection of the
complaint site was made by officials of District Administration, Irrigation
Department and Uttar Pradesh Pollution Control Board on dated 05-09-
2019. Regional Officer, Uttar Pradesh Pollution Control Board, Varanasi sent
joint inspection report to Member Secretary, Uttar Pradesh Pollution
Control Board, Lucknow vide letter no 1948/NGT/19-20 dated 09-09-2019.
The copy of the said inspection report dated 05-09-2019 is Annexed as
Annxure-03.

4. That as per joint inspection report dated-05-09-2019, araji no-174mi,
village-Kurauna alias Rameshwar, pargna-Kaswar raja, Teshil-RajaTalab,
District- Varanasi as per revenue record/Khatauni is mentioned in the name
of Tourism Centre,Uttar Pradesh.
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5. That as per joint inspection report dated-05-09-2019, in araji no 174mi
village-Kurauna alias Rameshwar, pargna-Kaswar raja, Teshil-RajaTalab,
District-Varanasi there is no natural drain/nala.

6. That as per joint inspection report dated-05-09-2019, pucca construction
which is being made by UP Tourism Department as mentioned in complaint
of Akriti Pandey is more than 50 meter away from high flood level (HFL) of

Varuna River. ; ) @N
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“....o.Let the State Pollution Control Board (SPCB) and the District Magistrate, Varanasi
look into the matter, take appropriate action in accordance with law and furnish a joint factual
and action taken report in the matter within one month by e-mail at judicialngt@gov.in. The
nodal agency will be the SPCB for coordination and compliance............. 4
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“State Pollution Control Board (SPCB) and the District
Magistrate, Varanasi look into the matter, take appropriate action in
accordance with law and furnish a joint factual and action taken report
in the matter within one month”
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“State Pollution Control Board (SPCB) and the district
magistrate Varanasi look into the matter; take appropriate
action in accordance with law and furnish a joint factual and

action taken report in the matter within one month”
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